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                COURT NO. 01   
       DIVISION BENCH- I 

     HON'BLE THE CHIEF JUSTICE 
               HON'BLE MR.JUSTICE TUSHAR RAO GEDELA 

 

  
NOTE: CAVEAT NO.126/2025 SHALL BE TAKEN UP WITH LPA 236/2025 LISTED AT ITEM NO.79 
 
 
 
 

COURT NO. 42  
DIVISION BENCH- III 

            HON'BLE MS.JUSTICE PRATHIBA M. SINGH 
   HON’BLE MR.JUSTICE RAJNEESH KUMAR GUPTA 
 
 
[NOTE: IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, PLEASE CONTACT,  
MS. SAPHALTA BHATI (MOB:-7428238686) COURT MASTER TO HON’BLE MS. JUSTICE PRATHIBA M. SINGH.]  
  
 
CLICK HERE FOR VC 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt6 
 
Meeting No. 1669 92 0249 
 
 
Join from a video conferencing system or application 
Dial: 
 
dhcvirtualcourt6@dhcvirtualcourt.webex.com 
 
 
You can also dial 210.4.202.4 and enter your meeting number. 
 
Join by phone 
Access Code: 1669 92 0249 
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
courtmaster@pmsingh.in 

      

  
 
 
NOTE: Counsels and Litigants may send their apperances through the following  
      link/form. This form shall be available during Court hearing days 
      from 09:00 A.M – 04:30 P.M.. 
 

 

https://forms.gle/LszUZHy9YMBfTrAu7  
 

                              
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
103 FAO(OS)-7/2025 

CM APPL. 4948/2025 
CM APPL. 4950/2025 

ASHOK KUMAR MITTAL  
V/s SUMITRA MITTAL & ORS. 
  

VIVEK SHARMA  

 OTHER DETAILS OF ADVOCATES: 
VIVEK 
SHARMA(LEGALHEIGHTS@HOTMAIL.COM)(9891500018)(PETITIONER) 
TYAGI(TYAGIASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 
PRIYA(ADVPRIYAMITTAL97@GMAIL.COM)(0)(RESPONDENT) 
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 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
104 W.P.(C)-3991/2025 

CM APPL. 18552/2025 
M/S ANANT SHARMA  
V/s UNION OF INDIA & ANR. 
  

YOGESH SWAROOP  

 OTHER DETAILS OF ADVOCATES: 
YOGESH SWAROOP, NAVED ANWAR, KAPIL KISHOR KAUSHIK, 
SYED , MOHD. ABID, MOHD. 
ASIF(YOGESHSWAROOP@GMAIL.COM)(9810371649)(PETITIONER) 
GST DELHI EAST, DEBIIT BANERJEE, UNION OF 
INDIA(GSTDELHIEAST.LEGAL@GMAIL.COM, 
DEBIIT.BANERJEE@GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

105 W.P.(C)-3994/2025 
CM APPL. 18565/2025 

M/S PLUS 91 SECURITY SOLUTIONS  
V/s UOI & ANR 
  

SUNIL UPADHYAY  

 OTHER DETAILS OF ADVOCATES: 
SUNIL 
UPADHYAY(ADVSUNEEL@GMAIL.COM)(9871418654)(PETITIONER) 
UNION OF 
INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
GST DELHI 
EAST(GSTDELHIEAST.LEGAL@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 



02.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

3 
 

 
                COURT NO. 04 
       DIVISION BENCH-IV 

                   HON'BLE MR.JUSTICE NAVIN CHAWLA 
       HON’BLE MS.JUSTICE RENU BHATNAGAR 
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/join/dhcecourtvc5 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
rajesh.malhotra@dhc.nic.in  
 
dhc.court2102@gmail.com 
 
 
 
All counsels are requested to send their appearance through this form. 
 
https://forms.gle/k1o4ruPqPt5hgFQJ9 
 
This form shall be available on all court hearing days from 10:00 AM to 05:00 PM.  
Counsels are requested to fill this form only once. 
The first submission shall be treated as final. 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
155 W.P.(C)-1853/2020 

CM APPL. 6507/2020 
UNION OF INDIA AND 
ORS.  
V/s SH. ANIL VATS 
  

SUSHIL KUMAR 
PANDEY 

 

 OTHER DETAILS OF ADVOCATES: 
SUSHIL KUMAR 
PANDEY()(9873588234)(PETITIONER) 
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                    COURT NO. 05  
                    DIVISION BENCH-V 
                HON'BLE MR.JUSTICE C.HARI SHANKAR  
       

advance of the hearing, by way of email to the Court Master [cmpraveenkumar.dhc@gov.in] and  Court Master     
(

HON’BLE MR.JUSTICE AJAY DIGPAUL 
 
 
 
NOTE 1: Learned Counsel are requested to provide electronic copies of compilations of judgments/written submissions at least 24 hours in  

vikram.224@dhc.nic.in.   The compilations should be     
         
        indexed (alongwith relevant  para numbers of judgments specifically mentioned), bookmarked  and OCR compatible. They should not be    
        marked or highlighted. 
 
 
Note 2: Please note that ordinarily no adjournment would be granted in cases which are ripe for hearing. 
 
 
Note 3: In matters in which there is an earlier order directing the matter to be listed for hearing or for disposal, no adjournment will be 

granted unless a requested for adjournment is circulated a day in advance to [cmpraveenkumar.dhc@gov.in] and  Court Master     
(vikram.224@dhc.nic.in.  or an adjournment slip is filed a day in advance, specifying the ground of adjournment.  
 
NOTE 4: LEARNED COUNSEL ARE REQUESTED TO OBTAIN THE ELECTRONIC COPY OF THE COURT RECORDS IN ADVANCE, TO FACILITATE HEARING.  
 
 
NOTE 5: SUBJECT TO AVAILABILITY OF TIME, REGULAR MATTTERS WOULD BE TAKEN UP AFTER THE MISCELLANEOUS BOARD IS OVER.  
 
 
NOTE 6:  Pass Over matters in the Supplementary list would be called out before the Advance list is taken up. 
 
NOTE 7:  Presence of Advocates/parties who appear virtually would not be marked if their camera is switched off. 
 
 
 
To join hearing please click the link given below:- 
https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt19 
 
 
 
 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpraveenkumar.dhc@gov.in 
 

 

vikram.224@dhc.nic.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
54 W.P.(C)-3648/2025 

CM APPL. 17060/2025 
CM APPL. 17061/2025 

UNION OF INDIA & ORS.  
V/s EX WO TRILOCHAN PRADHAN 
  

VINEET DHANDA  

 OTHER DETAILS OF ADVOCATES: 
VINEET 
DHANDA(DHANDA.ASSOCIATES5000@GMAIL.COM)(9811013810)(PETITIONER) 

 

AFTER NOTICE MISC. MATTERS 
55 W.P.(C)-2263/2025 

CM APPL. 10693/2025 
RAM SINGH SAINI  
V/s 1. STAFF SELECTION COMMISSION AND 
OTHERS 
  

AJAY GARG  

 OTHER DETAILS OF ADVOCATES: 
AJAY GARG(AJAYGARGADVOCTAE@GMAIL.COM, 
RADHEYKRISHNALEGALAID@GMAIL.COM)(9811109663)(PETITIONER) 
MOHAMMED MUQEEM, UNION OF 
INDIA(MOHAMMEDMUQEEM@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

FOR DISPOSAL 
56 MAT.APP.(F.C.)-12/2020 AMAR MUDI  

V/s INDRANI MUDI 
  

GAUTAM DAS, VISHAL SONI Listing Remarks: 
PART-HEARD MATTER 

 OTHER DETAILS OF ADVOCATES: 
GAUTAM DAS()(9312223691)(PETITIONER) 
VISHAL SONI(VISHALSONIADV@GMAIL.COM)(9818348100)(RESPONDENT) 
VISHAL SONI(VISHALSONIADV@GMAIL.COM)(9818348100)(RESPONDENT) 
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PART-HEARD MATTERS 
57 CM APPL. 60834/2024 

In W.P.(C)-8531/2022 
WITH W.P.(C) 14456/2021 

NAMITA KHARE AND ANR.  
V/s UNIVERSITY OF DELHI AND ORS. 
  

HAIDER ALI, PAUL KUMAR KALAI, 
MANOJ RANJAN SINHA 

 

 OTHER DETAILS OF ADVOCATES: 
HETVI PATEL(HETVI75@GMAIL.COM)(9925553000)(PETITIONER) 
HETVI PATEL(HETVI75@GMAIL.COM)(9925553000)(PETITIONER) 
RUPAL MOHINDER(RUPALMOHINDER@GMAIL.COM)()(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(23384193)(RESPONDENT) 
RUPAL 
MOHINDER(RUPALMOHINDER@GMAIL.COM)(9811151216)(RESPONDENT) 
APOORV(OFFICE@AKURUP.COM)(8800332253)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
A KURUP(OFFICE@AKURUP.COM)()(RESPONDENT) 
ALI QAMBAR ZAIDI(AQZAIDI110@GMAIL.COM)(8439786110)(PETITIONER) 
RUPAL MOHINDER (RUPALMOHINDER@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
PAUL KUMAR KALAI(PAULKALAI18@GMAIL.COM)(8376813694)(PETITIONER) 
MANOJ RANJAN 
SINHA(MANOJRSINHA@GMAIL.COM)(9811067271)(RESPONDENT) 

 

 
 
 
 
           COURT NO. 34  
                    DIVISION BENCH-VI 
                HON'BLE MR.JUSTICE SUBRAMONIUM PRASAD  
       HON’BLE MR.JUSTICE HARISH VAIDYANATHAN SHANKAR 
 
 
 
NOTE: IN CASE LEARNED COUNSELS FOR THE PARTIES WISH TO RELY UPON SOME PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGMENTS, THEY ARE 
 DIRECTED TO FILE THE SAME DURING THE COURT WORKING HOURS ATLEAST A DAY PRIOR TO THE DATE OF LISTING OF SUCH MATTERS. 
 ANY PLEADINGS/DOCUMENTS/SUBMISSIONS/JUDGEMENTS FILED BEYOND THE AFORESAID PRESCRIBED PERIOD SHALL NEITHER BE FORWARDED 
 TO THE COURT NOR BE ENTERTAINED.  
 
 
NOTE: COUNSEL APPEARING THROUGH VIDEO CONFERENCING ARE REQUESTED TO GIVE THEIR APPERANCES IN THE CHAT BOX ALONGWITH  
      THEIR MOBILE NUMBERS.  
 
 
 
TO JOIN VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc13   
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

ITEM 
NUMBER 

pankaj.shukla@dhc.nic.in  
 
 
 
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
43 CM APPL. 18999/2025 

In RFA(COMM)-305/2023 
SHELLZ INDIA PRIVATE LIMITED  
V/s STARCO METAPLAST PVT LTD & ORS. 
  

NAMIT SURI, MUKESH JAIN, 
ASHA JAIN MADAN, MUKESH 
JAIN 

 

 OTHER DETAILS OF ADVOCATES: 
NAMIT SURI(LISTING@LEXINDIS.COM)(9582410211)(PETITIONER) 
SUMIT(SUMIT.KUMAR@SHELLZOVERSEAS.COM)(8588868688)(PETITIONER) 
SHALINI 
GARG(SHALINIGARG70@GMAIL.COM)(9350257111)(RESPONDENT) 
M/S STARCO METAPLAST PVT 
LTD(AKSHAYJAIN1827@GMAIL.COM)(9999666670)(RESPONDENT) 
KAPIL(SHELLZOVERSEAS24@GMAIL.COM)(9350257111)(RESPONDENT) 
MUKESH JAIN(ADV_SBC@YAHOO.CO.IN)(9810315576)(PETITIONER) 
LISTING(LISTINNG@LEXINDIS.COM)(0)(RESPONDENT) 
ASHA JAIN 
MADAN(ASHAJMADAN56@GMAIL.COM)(9810041102)(PETITIONER) 
MUKESH 
JAIN(MUKESHJAINADVOCATE@GMAIL.COM)(9871415848)(RESPONDENT) 
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   COURT NO. 30  
   HON'BLE  MR.JUSTICE SANJEEV NARULA 
 
NOTE: “SUPPLEMENTARY PASSED OVER MATTERS WILL BE TAKEN UP JUST AFTER THE SUPPLEMENTARY LIST 
    
       IS OVER.” 
 
 
[NOTE:1. IN CASE ANY ASSISTANCE REGARDING VIRTUAL HEARING IS REQUIRED, 
         PLEASE CONTACT,  MR.NANDAN SINGH(9319815952),COURT MASTER TO HON'BLE MR. JUSTICE SANJEEV NARULA.            
 
 
Click below to join the VC: 
 
https://delhihighcourt.webex.com/meet/dhcecourtvc9 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
cmnandansingh.dhc@gov.in       
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
80 CRL.REV.P.-31/2021 

CRL.M.A. 1201/2021 
MICHELE JANEZIC  
V/s STATE OF NCT OF DELHI & ANR. 
  

AKSHIT SAWAL  

 OTHER DETAILS OF ADVOCATES: 
MICHELE JANEZIC(MRINAL@KNMLEGAL.COM)(9990200918)() 
MICHELE JANEZIC(MRINAL@KNMLEGAL.COM)(9990200918)() 
MICHELE JANEZIC(MRINAL@KNMLEGAL.COM)(9990200918)() 
MRINAL MADHAV(MRINAL@KNMLEGAL.COM)(9990200918)(PETITIONER) 
STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
RAJESH ARORA(RAJESHARORA1234@GMAIL.COM)()(PETITIONER) 
STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
STATE OF NCT OF 
DELHI(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(PETITIONER) 
RAJESH ARORA(RAJESHARORA1234@GMAIL.COM)()(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
 
 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(SOUTH CAMPUS-220/2014) 
CRL.M.C. 5775/2014 FILED BY MICHELE JANEZIC 
(DISPOSED ON : 2014-12-18 ) 
W.P.(CRL) 1964/2014 FILED BY MICHELE JANEZIC 
(DISPOSED ON : 2014-09-25 ) 
W.P.(CRL) 1536/2014 FILED BY MICHELE JANEZIC 
(DISPOSED ON : 2014-08-29 ) 
CRL.M.C. 932/2015 FILED BY MICHELE JANEZIC 
(DISPOSED ON : 2017-03-14 ) 
 
P.S.-FIR NO. :(SOUTH CAMPUS-220/2014) 

FOR DIRECTION ON OFFICE NOTE 
81 BAIL APPLN.-2451/2024(Disposed off 

case) 
JAYKANT KUMAR JHA  
V/s THE STATE GOVT OF NCT OF DELHI 
  

NITESH KUMAR  

 OTHER DETAILS OF ADVOCATES: 
ASAD IQBAL (ASADIQBALADVOCATE@GMAIL.COM)(9891735156)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(SARAI ROHILLA-290/2021) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc9�
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   COURT NO. 26  
                

MEETING LINK: 

HON'BLE MS.JUSTICE NEENA BANSAL KRISHNA 
 
 

NOTE:  IT IS CIRCULATED FOR INFORMATION OF THE LD. COUNSELS/ LITIGANTS THAT NO ADJOURMENT SHALL BE GRANTED IN  
       ANY MATTER LISTED BEFORE HER LADYSHIP ON THE GROUND OF NON AVAILABLITY / ILLNESS UNLESS THERE IS AN  
       ADJOURNMENT SLIP IN THE PRESCRIBED FORMAT CIRCULATED AS PER RULES.  
 
 
 

CLICK TO JOIN VC: 
 

https://delhihighcourt.webex.com/meet/dhcecourtvc1 
 
MEETING NUMBER: 2512 399 8226  
 
PASSWORD: 1234 
  
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

cmpankaj.dhc@gov.in 
  
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
57 W.P.(CRL)-1015/2025 

CRL.M.A. 9686/2025 
MINOR P (THR. MOTHER R)  
V/s STATE & ANR. 
  

ANWESH MADHUKAR(DHCLAC) Listing Remarks: 
AT 2.15 P.M 

 OTHER DETAILS OF ADVOCATES: 
ANWESH MADHUKAR(MADHUKAR.ANWESH@GMAIL.COM)(9811811712)(PETITIONER) 
DELHIPOLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

P.S.-FIR NO. :(JAIT PUR-209/2025) 

AFTER NOTICE MISC. MATTERS 
58 W.P.(CRL)-2956/2018 

CRL.M.A. 33148/2018 
WITH W.P.(CRL) 2958/2018 

SANJEEV TYAGI  
V/s UNION OF INDIA & ORS. 
  

MANAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MANAV GUPTA()(9818022022)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 
15/2014) 
BAIL APPLN. 1518/2017 FILED BY MRS SHIVANI 
RAJIV SAXENA (DISPOSED ON : 2017-09-15 ) 
BAIL APPLN. 2164/2017 FILED BY SHIVANI RAJIV 
SAXENA (DISPOSED ON : 2017-12-15 ) 
W.P.(CRL) 3561/2018 FILED BY SHIVANI RAJIV 
SAXENA (DISPOSED ON : 2019-05-16 ) 
W.P.(CRL) 2958/2018 FILED BY SANDEEP TYAGI 
& ORS. (D. OF HEARING : 2025-04-02 ) 
W.P.(CRL) 42/2019 FILED BY RAJIV SAXENA 
(DISPOSED ON : 2019-05-16 ) 
W.P.(CRL) 2658/2018 FILED BY GAUTAM 
KHAITAN (D. OF HEARING : 2030-01-26 ) 
CRL.M.C. 3945/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-21 ) 
CRL.M.C. 3432/2019 FILED BY DIRECTORATEOF 
ENFORCEMENT (DISPOSED ON : 2024-10-24 ) 
CRL.M.C. 3890/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-06 ) 
BAIL APPLN. 1987/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-20 ) 
CRL.M.C. 3094/2019 FILED BY DEPUTY 
DIRECTOR , DIRECTORATE OF ENFORCEMENT 
(DISPOSED ON : 2019-06-10 ) 
CRL.M.C. 6228/2019 FILED BY JAMIL SAIDI 
(DISPOSED ON : 2019-12-13 ) 
CRL.M.C. 781/2020 FILED BY LIVING MEDIA 
INDIA LIMITED (DISPOSED ON : 2020-06-01 ) 
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN 
MICHEL JAMES (DISPOSED ON : 2021-04-22 ) 
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN 
MICHEL JAMES (DISPOSED ON : 2021-04-22 ) 
CRL.M.C. 6466/2019 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2020-01-14 ) 
CRL.A. 95/2020 FILED BY THE ASSISTANT 
DIRECTOR, DIRECTORATE OF ENFORCEMENT, 
NEW DELHI (DISPOSED ON : 2020-03-12 ) 
CRL.M.C. 1477/2020 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2020-06-08 ) 
CRL.M.C. 1478/2020 FILED BY DIRECTORATE OF 

https://delhihighcourt.webex.com/meet/dhcecourtvc1�
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ENFORCEMENT (D. OF HEARING : 2025-07-29 ) 
BAIL APPLN. 2566/2021 FILED BY CHRISTIAN 
MICHEL JAMES, (DISPOSED ON : 2022-03-11 ) 
CRL.M.C. 449/2021 FILED BY SHRAVAN GUPTA 
(D. OF HEARING : 2025-04-03 ) 
W.P.(CRL) 622/2021 FILED BY SANJEEV TYAGI & 
ORS. (DISPOSED ON : 2021-03-18 ) 
W.P.(CRL) 623/2021 FILED BY SANDEEP TYAGI & 
ORS. (DISPOSED ON : 2021-03-18 ) 
W.P.(CRL) 432/2022 FILED BY SHILPA GUPTA (D. 
OF HEARING : 2025-04-03 ) 
CRL.M.C. 2720/2021 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-14 ) 
CRL.M.C. 1429/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT THROUGH ITS ASSISTANT 
DIRECTOR K P PRAJAPAT (D. OF HEARING : 
2025-04-14 ) 
CRL.M.C. 2711/2021 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-05-15 ) 
CRL.M.C. 676/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-03 ) 
CRL.M.C. 1012/2023 FILED BY SHRAVAN GUPTA 
(D. OF HEARING : 2025-04-03 ) 
BAIL APPLN. 1338/2024 FILED BY CHRISTIAN 
JAMES MICHEL (DISPOSED ON : 2024-09-25 ) 
BAIL APPLN. 1337/2024 FILED BY CHRISTIAN 
JAMES MICHEL (DISPOSED ON : 2025-03-04 ) 
CRL.M.C. 8564/2024 FILED BY RAJIV SAXENA (D. 
OF HEARING : 2025-04-09 ) 
CRL.M.C. 9049/2024 FILED BY ABDULLAH ALI 
BALSHARAF (D. OF HEARING : 2025-05-07 ) 
CRL.REV.P. 1337/2024 FILED BY DIRECTORATE 
OF ENFORCEMENT (D. OF HEARING : 2025-04-16 
) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2014) 

59 W.P.(CRL)-2958/2018 
CRL.M.A. 33165/2018 

SANDEEP TYAGI & ORS.  
V/s UOI & ANR. 
  

MANAV GUPTA  

 OTHER DETAILS OF ADVOCATES: 
MANAV GUPTA()(9818022022)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DIRECTORATE OF ENFORCEMENT-ECIR 
15/2014) 
BAIL APPLN. 1518/2017 FILED BY MRS SHIVANI 
RAJIV SAXENA (DISPOSED ON : 2017-09-15 ) 
BAIL APPLN. 2164/2017 FILED BY SHIVANI RAJIV 
SAXENA (DISPOSED ON : 2017-12-15 ) 
W.P.(CRL) 3561/2018 FILED BY SHIVANI RAJIV 
SAXENA (DISPOSED ON : 2019-05-16 ) 
W.P.(CRL) 2956/2018 FILED BY SANJEEV TYAGI 
(D. OF HEARING : 2025-04-02 ) 
W.P.(CRL) 42/2019 FILED BY RAJIV SAXENA 
(DISPOSED ON : 2019-05-16 ) 
W.P.(CRL) 2658/2018 FILED BY GAUTAM 
KHAITAN (D. OF HEARING : 2030-01-26 ) 
CRL.M.C. 3945/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-21 ) 
CRL.M.C. 3432/2019 FILED BY DIRECTORATEOF 
ENFORCEMENT (DISPOSED ON : 2024-10-24 ) 
CRL.M.C. 3890/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-06 ) 
BAIL APPLN. 1987/2019 FILED BY RATUL PURI 
(DISPOSED ON : 2019-08-20 ) 
CRL.M.C. 3094/2019 FILED BY DEPUTY 
DIRECTOR , DIRECTORATE OF ENFORCEMENT 
(DISPOSED ON : 2019-06-10 ) 
CRL.M.C. 6228/2019 FILED BY JAMIL SAIDI 
(DISPOSED ON : 2019-12-13 ) 
CRL.M.C. 781/2020 FILED BY LIVING MEDIA 
INDIA LIMITED (DISPOSED ON : 2020-06-01 ) 
BAIL APPLN. 2715/2019 FILED BY CHRISTIAN 
MICHEL JAMES (DISPOSED ON : 2021-04-22 ) 
BAIL APPLN. 2716/2019 FILED BY CHRISTIAN 
MICHEL JAMES (DISPOSED ON : 2021-04-22 ) 
CRL.M.C. 6466/2019 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2020-01-14 ) 
CRL.A. 95/2020 FILED BY THE ASSISTANT 
DIRECTOR, DIRECTORATE OF ENFORCEMENT, 
NEW DELHI (DISPOSED ON : 2020-03-12 ) 
CRL.M.C. 1477/2020 FILED BY DIRECTORATE OF 
ENFORCEMENT (DISPOSED ON : 2020-06-08 ) 
CRL.M.C. 1478/2020 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-07-29 ) 
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BAIL APPLN. 2566/2021 FILED BY CHRISTIAN 
MICHEL JAMES, (DISPOSED ON : 2022-03-11 ) 
CRL.M.C. 449/2021 FILED BY SHRAVAN GUPTA 
(D. OF HEARING : 2025-04-03 ) 
W.P.(CRL) 622/2021 FILED BY SANJEEV TYAGI & 
ORS. (DISPOSED ON : 2021-03-18 ) 
W.P.(CRL) 623/2021 FILED BY SANDEEP TYAGI & 
ORS. (DISPOSED ON : 2021-03-18 ) 
W.P.(CRL) 432/2022 FILED BY SHILPA GUPTA (D. 
OF HEARING : 2025-04-03 ) 
CRL.M.C. 2720/2021 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-14 ) 
CRL.M.C. 1429/2022 FILED BY DIRECTORATE OF 
ENFORCEMENT THROUGH ITS ASSISTANT 
DIRECTOR K P PRAJAPAT (D. OF HEARING : 
2025-04-14 ) 
CRL.M.C. 2711/2021 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-05-15 ) 
CRL.M.C. 676/2023 FILED BY DIRECTORATE OF 
ENFORCEMENT (D. OF HEARING : 2025-04-03 ) 
CRL.M.C. 1012/2023 FILED BY SHRAVAN GUPTA 
(D. OF HEARING : 2025-04-03 ) 
BAIL APPLN. 1338/2024 FILED BY CHRISTIAN 
JAMES MICHEL (DISPOSED ON : 2024-09-25 ) 
BAIL APPLN. 1337/2024 FILED BY CHRISTIAN 
JAMES MICHEL (DISPOSED ON : 2025-03-04 ) 
CRL.M.C. 8564/2024 FILED BY RAJIV SAXENA (D. 
OF HEARING : 2025-04-09 ) 
CRL.M.C. 9049/2024 FILED BY ABDULLAH ALI 
BALSHARAF (D. OF HEARING : 2025-05-07 ) 
CRL.REV.P. 1337/2024 FILED BY DIRECTORATE 
OF ENFORCEMENT (D. OF HEARING : 2025-04-16 
) 
 
P.S.-FIR NO. :(DIRECTORATE OF ENFORCEMENT-
ECIR 15/2014) 

CONNECTED MATTERS (ANMM) 
60 CRL.M.C.-1213/2021 

CRL.M.A. 6156/2021 
WITH CRL.REV.P. 136/2021 
CRL.REV.P. 427/2021 
CRL.REV.P. 397/2023 

M/S ANDHRA PRADESH GAS POWER 
CORPORATIO LTD  
V/s CBI 
  

KAILASH PANDEY  

 OTHER DETAILS OF ADVOCATES: 
M/S ANDHRA PRADESH GAS POWER CORPORATIO LTD 
(KAILASHASSOCIATES@GMAIL.COM)(9811107711)(PETITIONER) 
M/S ANDHRA PRADESH GAS POWER CORPORATIO LTD 
(KAILASHASSOCIATES@GMAIL.COM)(9811107711)(PETITIONER) 
M/S ANDHRA PRADESH GAS POWER CORPORATIO LTD 
(KAILASHASSOCIATES@GMAIL.COM)(9811107711)(PETITIONER) 
M/S ANDHRA PRADESH GAS POWER CORPORATIO LTD 
(KAILASHASSOCIATES@GMAIL.COM)(9811107711)(PETITIONER) 
M/S ANDHRA PRADESH GAS POWER CORPORATIO 
LTD(KAILASHASSOCIATES@GMAIL.COM)(9811107711)(PETITIONER) 
KAILASH PANDEY & 
ASSOCIATES(KAILASHASSOCIATES@GAMIL.COM)(9811107711)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM, RIPUDAMAN.BHARDWAJ@GMAIL.COM 
)(9818030700)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM, RIPUDAMAN.BHARDWAJ@GMAIL.COM 
)(9818030700)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM, RIPUDAMAN.BHARDWAJ@GMAIL.COM 
)(9818030700)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM, RIPUDAMAN.BHARDWAJ@GMAIL.COM 
)(9818030700)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM, RIPUDAMAN.BHARDWAJ@GMAIL.COM 
)(9818030700)(PETITIONER) 
THE CBI(DLACBIDHC@GMAIL.COM 
RIPUDAMAN.BHARDWAJ@GAMIL.COM)(9818030700)(RESPONDENT) 

P.S.-FIR NO. :(CBI-AC1-2014-A-00003) 

61 CRL.REV.P.-136/2021 
CRL.M.A. 4548/2021 
CRL.M.A. 4550/2021 
CRL.M.A. 10643/2021 

EMANI VENKATA SARVESWARA RAO  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

VISHNU SHARMA A.S., HARSH BORA, 
KAMALA SANKARAN MAHADEVAN 

 

 OTHER DETAILS OF ADVOCATES: 
RS PRABHU AND COMPANY(OFFICE@RSPRABHU.COM)(9560984504)(PETITIONER) 
DLACBIDHC(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
HARSH BORA(HARSHBATWORK@GMAIL.COM)(9717114182)(RESPONDENT) 
KAMALA SANKARAN 
MAHADEVAN(ADV.MAHADEVAN@GMAIL.COM)(9810696425)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-AC1-2014-A-0003) 
CRL.REV.P. 427/2021 FILED BY SAHELI EXPORTS 
(D. OF HEARING : 2025-04-02 ) 
CRL.REV.P. 397/2023 FILED BY KAVERI GAS 
POWER LTD (D. OF HEARING : 2025-04-02 ) 
 
P.S.-FIR NO. :(CBI-AC1-2014-A-0003) 
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62 CRL.REV.P.-427/2021 
CRL.M.A. 20161/2021 
CRL.M.A. 20163/2021 
CRL.M.A. 12818/2022 

SAHELI EXPORTS  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

ARJUN SYAL, ANOOP PRAKASH 
AWASTHI, GAUTAM KHAZANCHI 

 

 OTHER DETAILS OF ADVOCATES: 
ARJUN SYAL(SYALANDCOMPANY@GMAIL.COM)(9717977915)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
DELHI 
POLICE(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANOOP & CO.(ANC.OFFICES@GMAIL.COM)()(PETITIONER) 
SYALAND COMPANY(SYALANDCOMPANY@GMAIL.COM)()(RESPONDENT) 
CENTRAL BUREAU OF INVESTIGATION(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
ANOOP PRAKASH AWASTHI(ANOOPCLC@GMAIL.COM)(9891491829)(PETITIONER) 
GAUTAM KHAZANCHI(GAUTAMKHAZANCHI@GMAIL.COM)(9891201050)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-AC1-2014-A-0003) 
CRL.REV.P. 136/2021 FILED BY EMANI VENKATA 
SARVESWARA RAO (D. OF HEARING : 2025-04-
02 ) 
CRL.REV.P. 397/2023 FILED BY KAVERI GAS 
POWER LTD (D. OF HEARING : 2025-04-02 ) 
 
P.S.-FIR NO. :(CBI-AC1-2014-A-0003) 

63 CRL.REV.P.-397/2023 
CRL.M.A. 9352/2023 

KAVERI GAS POWER LTD  
V/s CENTRAL BUREAU OF INVESTIGATION 
  

ARJUN SYAL  

 OTHER DETAILS OF ADVOCATES: 
ARJUN SYAL(SYALANDCOMPANY@GMAIL.COM)(9717977915)(PETITIONER) 
CBI(DLACBIDHC@GMAIL.COM)()(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CBI-AC1-2014-A-0003) 
CRL.REV.P. 136/2021 FILED BY EMANI VENKATA 
SARVESWARA RAO (D. OF HEARING : 2025-04-
02 ) 
CRL.REV.P. 427/2021 FILED BY SAHELI EXPORTS 
(D. OF HEARING : 2025-04-02 ) 
 
P.S.-FIR NO. :(CBI-AC1-2014-A-0003) 

 
 
 
 
 

                     COURT NO. 25  
                 HON'BLE DR.JUSTICE SWARANA KANTA SHARMA   
 
 
 
CLICK HERE TO JOIN VC 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc  
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 
 

cmbharatgulati.dhc@gov.in 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
95 BAIL APPLN.-791/2025 HARENDER NAGAR @KD  

V/s STATE OF NCT OF DELHI 
  

AASTIK DHINGRA  

 OTHER DETAILS OF ADVOCATES: 
LAW LINKERS(LAWLINKER76@YAHOO.CO.IN)(0)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(MUKHERJEE NAGAR-713/2024) 
BAIL APPLN. 1259/2025 FILED BY HEMANT KUMAR 
(D. OF HEARING : 2025-04-01 ) 
 
P.S.-FIR NO. :(MUKHERJEE NAGAR-713/2024) 

FRESH MATTERS & APPLICATIONS 
96 CRL.REV.P.-398/2017 MS KAWALJEET KAUR  

V/s STATE (NCT OF DELHI) AND ORS. 
  

M L SHARMA, M S YADAV, ABHISHEK 
GUPTA, RUBI KUMARI 

 

 OTHER DETAILS OF ADVOCATES: 
ABHISHEK GUPTA(ADV.ABHISHEK3995@GMAIL.COM)(8700521407)(RESPONDENT) 
RUBI KUMARI(RUBICHAUHAN25@GMAIL.COM)(9711928672)(PETITIONER) 
 
 
 
 
 
 
 
 

 

https://delhihighcourt.webex.com/meet/dhcecourtvc�
mailto:cmbharatgulati.dhc@gov.in�
mailto:RUBICHAUHAN25@GMAIL.COM)(9711928672)(PETITIONER)�
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FOR CONSIDERATION 
97 CRL.M.C.-1283/2025 

CRL.M.A. 5733/2025 
SHAMBHU SINGH KHETASAR  
V/s STATE, NCT OF DELHI & ORS. 
  

SIDDHANT JAISWAL  

 OTHER DETAILS OF ADVOCATES: 
SIDDHANT JAISWAL(ASSOCIATESJVLAW@GMAIL.COM)(9560966855)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(CONNAUGHT PLACE-357/2008) 
CRL.M.C. 10/2020 FILED BY SHAMBHU SINGH 
KHETASAR (DISPOSED ON : 2021-09-03 ) 
 
P.S.-FIR NO. :(CONNAUGHT PLACE-357/2008) 

 
 
 
 
                 COURT NO. 51  
                 HON'BLE MS.JUSTICE TARA VITASTA GANJU 
 
 

NOTE: “NO PASSOVER WILL BE GIVEN IN THE FIRST FIVE CASES IN SUPPLEMENTARY LIST” 
 
NOTE: “ PASSOVERS OF THE SUPPLEMENTARY LIST SHALL BE TAKEN UP AT 02:15 P.M.  
. 
 

NOTE:“ALL COUNSEL APPEARING THROUGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM 

      WHILE APPEARING THROUGH VIRTUAL MODE, I.E.,ENSURE THE VIDEO IS ON WHEN THE  
     MATTER IS TAKEN UP, APPEAR IN COURT ATTIRE AND WITHOUT ANY BACKGROUND NOISE/ 
  DISTURBANCE.  
       
      COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
  
      COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR 
      FROM A PUBLIC PLACE.” 
 
NOTE: “REGULAR MATTERS WILL BE TAKEN UP EVERY THURSDAY AT 03:30 P.M.”  
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1

CLICK HERE TO JOIN VC: 
 

  
 
MEETING NO.  2512 822 1186. 
 
 

 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

 

bhupesh.kumar@dhc.nic.in  
 

 
   
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
80 MAC.APP.-216/2025 

CM APPL. 18749/2025 
CM APPL. 18750/2025 
CM APPL. 18751/2025 

RAJ KUMAR HANS  
V/s THE NEW INDIA ASSURANCE 
COMPANY LIMITED, & ANR. 
  

RAVINDER SINGH  

 OTHER DETAILS OF ADVOCATES: 
RANJEET 
SINGH(MOHDFAROOQ9142@GMAIL.COM)(9818010348)(PETITIONER) 
KANWAL 
CHOUDHARY(KANWALCHOUDHARY@INDIATIMES.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc1�
mailto:bhupesh.kumar@dhc.nic.in�
mailto:bhupesh.kumar@dhc.nic.in�
mailto:bhupesh.kumar@dhc.nic.in�
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                      COURT NO. 48 
     

n.shubhankar@dhc.nic.in

HON'BLE MS. JUSTICE MINI PUSHKARNA 
 
 
NOTE: FOR MOVING 'ADJOURNMENT SLIP' PLEASE MAIL TO: 

 
 
MEETING LINK 
 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc2 
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
46 W.P.(C)-12753/2024 

CM APPL. 53111/2024 
CM APPL. 2836/2025 

SAVE INDIA FOUNDATION (REGD.)  
V/s MUNICIPAL CORPORATION OF DELHI, & 
ANR. 
  

UMESH CHANDRA SHARMA, 
HARSHIT CHOPRA 

 

 OTHER DETAILS OF ADVOCATES: 
UMESH 
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
SAVE INDIA FOUNDATION(JOINSIF@GMAIL.COM)(9868310740)(PETITIONER) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
DHC PROSECUTION DELHI POLICE , UNION OF 
INDIA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 
UMESH 
SHARMA(LEGALHELPLINEINDIA@GMAIL.COM)(9868235388)(PETITIONER) 
MUNICIPAL CORPORATION OF 
DELHI(CLOMCDHQ@GMAIL.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
HARSHIT 
CHOPRA(ADVHARSHITCHOPRA@GMAIL.COM)(9911543883)(RESPONDENT) 

 

47 CM APPL. 9111/2025 
In W.P.(C)-1556/2025 

KALEEM KHAN   
V/s GOVT OF NCT OF DELHI & ORS. 
  

PRITISH SABHARWAL  

 OTHER DETAILS OF ADVOCATES: 
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(0)(PETITIONER) 
PRITISH 
SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(9871878690)(PETITIONER) 
SANTOSH KUMAR TRIPATHI, UOI(STANDINGCOUNSELGNCTD@GMAIL.COM, 
UOIDHC@GMAIL.COM, CARE@THEJAIHIND.COM)(0)(RESPONDENT) 
SANTOSH KUMAR TRIPATHI, UNION OF INDIA, THE JAI 
HIND(STANDINGCOUNSELGNCTD@GMAIL.COM, UOIDHC@GMAIL.COM, 
CARE@THEJAIHIND.COM)(9868250806)(RESPONDENT) 
PRITISH SABHARWAL(PRITISHSABHARWAL1@GMAIL.COM)(0)(PETITIONER) 
SANTOSH KUMAR 
TRIPATHI(STANDINGCOUNSELGNCTD@GMAIL.COM)(9868250806)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 

 

 
 
 
 
 
 
 
 
 
 
 
 

mailto:cmlokpalsingh.dhc@gov.in�
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   COURT NO. 08  
   HON'BLE MR.JUSTICE SACHIN DATTA 
 
CLICK HERE TO JOIN V.C. 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6  
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

sachin.sharma@dhc.nic.in  
 
 
 
 
NOTE:  ADMISSION MATTERS SHALL BE TAKEN UP IN THE PRE-LUNCH SESSION AND SUPPLEMENTARY MATTERS WILL BE TAKEN UP IN THE  
       
       POST LUNCH SESSION ( 02:30 P.M. ONWARDS) 
  
 
 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
88 W.P.(C)-3735/2025 

CM APPL. 17402/2025 
DABUR INDIA LIMITED  
V/s UNION OF INDIA AND ANR. 
  

R. JAWAHAR LAL, JITENDRA 
KUMAR 

 

 OTHER DETAILS OF ADVOCATES: 
R. JAWAHAR LAL(JAWAHAR@JLAW.IN)(9958996312)(PETITIONER) 
FSSAI, UNION OF INDIA, SECY HFW(LEGAL@FSSAI.GOV.IN, 
UOIDHC@GMAIL.COM, SECYHFW@NIC.IN)(1123384193)(RESPONDENT) 
JITENDRA KUMAR(KUMARJD81@GMAIL.COM)(9899513163)(RESPONDENT) 

 

89 W.P.(C)-4010/2025 
CM APPL. 18611/2025 

M/S MAFCO FOODS PVT LTD & ANR.  
V/s UNON OF INDIA & ANR. 
  

ASAD ALVI  

 OTHER DETAILS OF ADVOCATES: 
ASAD ALVI, SABA ASAD & HAMD 
IRFAN(ASAD_ALVI_IN@YAHOO.COM)(9968207326)(PETITIONER) 
UNION OF INDIA, APEDA, SUDHANSHU(UOIDHC@GMAIL.COM, 
HEADQ@APEDA.GOV.IN, 
SUDHANSHU@APEDA.GOV.IN)(1123384193)(RESPONDENT) 

 

90 W.P.(C)-4018/2025 LEE BUILDERS F THROUGH ITS 
AUTHORISED REPRESENTATIVE BABU 
THOMAS  
V/s NATIONAL HIGHWAYS AND 
INFRASTRUCTURE DEVELOPMENT 
CORPORATION LTDREPRESENTED BY ITS 
MANAGING DIRECTOR & ANR. 
  

PRAVEEN CHAUHAN  

 OTHER DETAILS OF ADVOCATES: 
C & S LAW 
OFFICES(PRAVEENCHAUHAN65@GMAIL.COM)(9810008847)(PETITIONER) 
RUCHIRA(RUCHIRA@CHAMBERSOFRG.COM)(0)(RESPONDENT) 

 

FOR ADMISSION 
91 W.P.(C)-13192/2024 

CM APPL. 55091/2024 
CM APPL. 55092/2024 
CM APPL. 57965/2024 
CM APPL. 71767/2024 

MR. X  
V/s UNION OF INDIA AND ORS 
  

NEHA RATHI, KHAITAN & CO., 
VARUN PATHAK, MAMTA RANI 

 

 OTHER DETAILS OF ADVOCATES: 
NEHA RATHI(LAWYERKAJALGIRI@GMAIL.COM)(8860867102)(PETITIONER) 
UNION OF INDIA, MEITY, GOOGLE(UOIDHC@GMAIL.COM, 
SECRETARY@MEITY.GOV.IN, SUPPORT-IN@GOOGLE.COM)(0)(RESPONDENT) 
FB GO INDIA, SUPPORT(FBGOINDIA@SUPPORT.FACEBOOK.COM, 
SUPPORT@X.COM, INDIACC1@MICROSOFT.COM)(0)(RESPONDENT) 
YAHOO(DISPUTES@YAHOOINC.COM)(0)(RESPONDENT) 
YAHOO(DISPUTES@YAHOOINC.COM)(0)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
KHAITAN AND CO 
LLP(MADHAV.KHOSLA@KHAITANCO.COM)(8369757825)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)(0)(RESPONDENT) 
VARUN 
PATHAK(VARUN.PATHAK@VARUNPATHAK.COM)(9818990029)(RESPONDENT) 
MAMTA 
RANI(LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT) 
 
 
 
 

 

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc6�
mailto:cmsachinsharma@dhc.nic.in�
mailto:LITIGATION@INTTLADVOCARE.COM)(9953738008)(RESPONDENT)�
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92 W.P.(C)-1774/2025 
CM APPL. 8532/2025 
CM APPL. 8533/2025 
CM APPL. 8534/2025 

DR RASHMI SALUJA  
V/s SECURITIES AND EXCHANGE BOARD 
OF INDIA AND OTHERS 
  

KARTIK NAYAR  

 OTHER DETAILS OF ADVOCATES: 
KARTIK NAYAR(SECRETARY@KNLEGAL.IN)(9560888723)(PETITIONER) 
SEBI, UNION OF INDIA(SEBINRO@SEBI.GOV.IN, 
UOIDHC@GMAIL.COM)(1123384193)(RESPONDENT) 

 

 
 
 

                      COURT NO. 31 
     HON'BLE MR.JUSTICE AMIT MAHAJAN 
 
 
NOTE : ADVOCATES AND PARTIES IN PERSON ARE REQUESTED TO ADDRESS THE COURT AS 'SIR' 
       AND AVOID ADDRESSING AS 'MY LORD', YOUR LORDSHIP' OR 'YOUR HONOUR'. 
 
NOTE: ”REQUEST SEEKING ADJOURNMENT DUE TO NON AVAILABILITY OF COUNSELS/LAWYERS WILL BE 
  ENTERTAINED ONLY BETWEEN 10.15 AM TO 10.30 AM & 2.15 PM AND 2.30 PM

cmpooja.dhc@gov.in

 (PRESENCE OF 
  COUNSELS FOR BOTH SIDES IS NECESSARY).”   
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 
 

  
 
 
CLICK HERE TO JOIN VC

https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7

  
 

 
 
 
 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
62 CRL.A.-789/2010 GURMEET SINGH  

V/s STATE 
  

HARI OM BHASKAR  

 OTHER DETAILS OF ADVOCATES: OTHER CASE FILED AGAINST SAME P.S.-FIR NO. :(ANTI-
CORRUPTION BRANCH-17/2001) 
CRL.A. 797/2010 FILED BY MOHAN MISHRA (DISPOSED ON : 2014-
03-07 ) 
 
P.S.-FIR NO. :(ANTI-CORRUPTION BRANCH-17/2001) 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

mailto:cmpooja.dhc@gov.in�
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc7�
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                      COURT NO. 32 
     HON'BLE MR.JUSTICE GIRISH KATHPALIA  
 
 
 
NOTE 1 : ALL COUNSEL APPEARING THOURGH VC ARE REQUESTED TO MAINTAIN A PROPER DECORUM WHILE APPEARING 
     THROUGH VIRTUAL MODE, I.E., ENSURE THE VIDEO IS ON WHEN THE MATTER IS TAKEN UP, APPEAR IN COURT 
         ATTIRE AND WITHOUT ANY BACKGROUND NOISE/DISTURBANCE. 
 
NOTE 2 : COUNSELS ARE ALSO REQUIRED TO PUT THE ITEM NUMBER BESIDES THEIR NAME.  
 
NOTE 3 : COUNSEL SHALL ALSO REFRAIN FROM APPEARING WHILE IN A MOVING VEHICLE OR FROM A PUBLIC PLACE.  
 
NOTE 4 : COUNSELS JOINING VC SHOULD WRITE THEIR APPEARANCE IN CHATBOX AND UNMUTE THEMSELVES ONLY WHEN  
         THEIR MATTER IS CALLED UP, SO THAT THE COURT PROCEEDINGS IN PROGRESS ARE NOT DISRUPTED.  
 
NOTE 5 : COUNSELS JOINING VC THROUGH MOBILE PHONES ARE REQUESTED TO TAKE SUFFICIENT MEASURES SO AS NOT 
         TO CAUSE ANY DISTURBANCE WHILE JOINING OR OTHERWISE IN THE WORKING OF COURT PROCEEDINGS.  
 
NOTE 6:  THE BAIL APPLICATION CASES LISTED IN ADVANCE LIST  SHALL BE TAKEN UP FIRST FOLLOWED BY  
         SUPPLEMENTARY LIST.  
 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO 

 

manish.prasad@dhc.nic.in 
 
 
CLICK HERE TO JOIN VC  
 
 
https://virtualcourtdhc.webex.com/meet/virtualcourtdhc014 
 

 
 

 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

AFTER NOTICE MISC. MATTERS 
74 CRL.A.-515/2019 

CRL.M.A. 8098/2019 
RAJENDER KUMAR GUPTA  
V/s THE STATE & ANR 
  

MASOOD HUSSAIN  

 OTHER DETAILS OF ADVOCATES: 
MASOOD HUSSAIN()(9891138578)(PETITIONER) 

 

75 W.P.(CRL)-3158/2024 KIRAN  
V/s STATE NCT OF DELHI AND ORS 
  

MURARI TIWARI  

 OTHER DETAILS OF ADVOCATES: 
MURARI TIWARI & 
ASSOCIATES(MURARITIWARIANDASSOCIATES@GMAIL.COM)(9811125857)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
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COURT NO. 29  
HON'BLE MS.JUSTICE SHALINDER KAUR 
 

NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 

 
akhil.saxena@dhc.nic.in 
 
CLICK HERE TO JOIN VC  

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt2 
 
 
 
 ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

BAIL 
59 BAIL APPLN.-2030/2023 

CRL.M.A. 16388/2023 
CRL.M.A. 36537/2024 
WITH BAIL APPLN. 2031/2023 

BASANT BANSAL  
V/s STATE (GOVT. OF NCT DELHI) & ORS. & 
ORS. 
  

SONALI JAITLEY, PANKUSH GOYAL, NEHA 
NAGPAL, KNM & PARTNERS, LAW 
OFFICES, NAWAB SINGH JAGLAN 

 

 OTHER DETAILS OF ADVOCATES: 
JAITLEY AND AKSHI(FILINGSTATUS@JAITELYAD 
BAKHSHI.COM)(9870478400)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
SIDDHARTH BHARDWAJ 
(SIDBHARDWAJ1397@GMAIL.COM)(9690654927)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
NEHA NAGPAL(NEEHANAGPAL@GMAIL.COM)(9810030834)(PETITIONER) 
()()(PETITIONER) 
NAWAB SINGH JAGLAN(ARJUN_JAGLAN@YAHOO.CO.IN)(9810727251)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
10/2021) 
W.P.(CRL) 1751/2023 FILED BY ROOP 
BANSAL & ORS. (D. OF HEARING : 2025-04-
30 ) 
W.P.(CRL) 1771/2023 FILED BY PANKAJ 
BANSAL (DISPOSED ON : 2023-07-06 ) 
BAIL APPLN. 2031/2023 FILED BY PANKAJ 
BANSAL (D. OF HEARING : 2025-04-02 ) 
W.P.(CRL) 1770/2023 FILED BY BASANT 
BANSAL (DISPOSED ON : 2023-07-06 ) 
W.P.(CRL) 862/2024 FILED BY GULSHAN 
BABBAR (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 1897/2024 FILED BY ANUPAM 
NAGALIA (DISPOSED ON : 2025-01-07 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF 
ENFORCEMENT-ECIR 10/2021) 

60 BAIL APPLN.-2031/2023 
CRL.M.A. 16390/2023 
CRL.M.A. 36535/2024 

PANKAJ BANSAL  
V/s STATE (GOVT. OF NCT DELHI) & ANR. 
  

SONALI JAITLEY, PANKUSH GOYAL, KNM 
& PARTNERS, LAW OFFICES, MALAK M 
BHATT, NAWAB SINGH JAGLAN 

 

 OTHER DETAILS OF ADVOCATES: 
JAITLEY (FILINGSTATUS@JAITLEYANDBAKSHI.COM)(9870478400)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
UNION OF INDIA(UOIDHC@GMAIL.COM)()(RESPONDENT) 
SIDDHARTH 
BHARDWAJ(SIDBHARDWAJ1397@GMAIL.COM)(9690654927)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 
()()(PETITIONER) 
MALAK M BHATT(MALAKBHATT@GMAIL.COM)(9650592002)(PETITIONER) 
NAWAB SINGH JAGLAN(ARJUN_JAGLAN@YAHOO.CO.IN)(9810727251)(PETITIONER) 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(DIRECTORATE OF ENFORCEMENT-ECIR 
10/2021) 
W.P.(CRL) 1751/2023 FILED BY ROOP 
BANSAL & ORS. (D. OF HEARING : 2025-04-
30 ) 
W.P.(CRL) 1771/2023 FILED BY PANKAJ 
BANSAL (DISPOSED ON : 2023-07-06 ) 
W.P.(CRL) 1770/2023 FILED BY BASANT 
BANSAL (DISPOSED ON : 2023-07-06 ) 
BAIL APPLN. 2030/2023 FILED BY BASANT 
BANSAL (D. OF HEARING : 2025-04-02 ) 
W.P.(CRL) 862/2024 FILED BY GULSHAN 
BABBAR (D. OF HEARING : 2025-03-20 ) 
W.P.(CRL) 1897/2024 FILED BY ANUPAM 
NAGALIA (DISPOSED ON : 2025-01-07 ) 
 
P.S.-FIR NO. :(DIRECTORATE OF 
ENFORCEMENT-ECIR 10/2021) 

61 BAIL APPLN.-4119/2024 MOBINUDDIN SHAIKH  
V/s STATE OF NCT OF DELHI 
  

RUDRA VIKRAM SINGH  

 OTHER DETAILS OF ADVOCATES: 
RUDRA VIKRAM SINGH(RUDRAVIKRAMS@GMAIL.COM)(9873425354)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR 
NO. :(ECONOMIC OFFENCE WING-77/2023) 
W.P.(CRL) 193/2024 FILED BY KALIMUDDIN 
SIRAJUDDIN KHAN (DISPOSED ON : 2024-
02-06 ) 
W.P.(CRL) 173/2024 FILED BY SABNAM 
KHAN (DISPOSED ON : 2024-02-06 ) 
BAIL APPLN. 1722/2024 FILED BY PRASENJIT 
MITRA (DISPOSED ON : 2024-08-08 ) 
BAIL APPLN. 3739/2024 FILED BY JAYANTA 

mailto:akhil.saxena@dhc.nic.in�
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GHOSH (D. OF HEARING : 2025-04-16 ) 
CRL.M.C. 563/2025 FILED BY PRASENJIT 
MITRA (D. OF HEARING : 2025-04-09 ) 
 
P.S.-FIR NO. :(ECONOMIC OFFENCE WING-
77/2023) 

CONNECTED MATTERS (ANMM) 
62 CRL.M.C.-4569/2014 

CRL.M.A. 15608/2014 
WITH CRL.M.C. 4570/2014 
CRL.M.C. 5851/2014 
CRL.M.C. 264/2015 
CRL.M.C. 5060/2014 

PURVA RAKESH  
V/s DEPTT OF INCOME TAX (WARD 49 (4) 
  

VISHAL GOSAIN, PARTH SEMWAL  

 OTHER DETAILS OF ADVOCATES: 
PARTH SEMWAL(SEMWALPARTH@GMAIL.COM)(9873645260)(PETITIONER) 
PARTH SEMWAL(SEMWALPARTH@GMAIL.COM)(9873645260)(RESPONDENT) 

 

63 CRL.M.C.-4570/2014 
CRL.M.A. 15611/2014 

SUROJIT SEN  
V/s DEPARTMENT OF INCOME TAX (WARD 
49(4)) 
  

VISHAL GOSAIN  

 OTHER DETAILS OF ADVOCATES:  
64 CRL.M.C.-5851/2014 

CRL.M.A. 19947/2014 
CRL.M.A. 1866/2016 
CRL.M.A. 3331/2020 

AVINASH MISHRA  
V/s KAMAL KHANNA INCOME TAX OFFICER 
  

LOHITAKSHA SHUKLA, PAVAN NARANG  

 OTHER DETAILS OF ADVOCATES: 
PAVAN NARANG()(9999384080)(PETITIONER) 

 

65 CRL.M.C.-264/2015 
CRL.M.A. 1012/2015 

SIDDHARTH RAY  
V/s DEPARTMENT OF INCOME TAX 
  

VISHAL GOSAIN  

 OTHER DETAILS OF ADVOCATES:  
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COURT NO. 27   
HON'BLE MR.JUSTICE RAVINDER DUDEJA  

 
 
CLICK HERE TO JOIN VC: 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04 
 
 
NOTE: FOR MOVING ADJOURNMENT SLIP PLEASE MAIL TO: 
 

ITEM 
NUMBER 

cmnegi93@gmail.com  
 
 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

FRESH MATTERS & APPLICATIONS 
77 CRL.M.A. 10037/2025 

CRL.M.A. 10038/2025 
In W.P.(CRL)-685/2025(Disposed off 
case) 

KAMRUDDIN @ KAMRU @ MOBILE  
V/s STATE GOVT. OF NCT OF DELHI 
  

GAURAV SHARMA  

 OTHER DETAILS OF ADVOCATES: 
ANKUR 
CHAUDHARY(ADV.ANKURCHAUDHARY@GMAIL.COM)(9911044818)(PETITIONER) 
KAPIL 
SHARMA(DHCPROSECTIONDELHIPOLICE@GMAIL.COM)(9891919167)(RESPONDENT) 
GAURAV SHARMA 
(ADV.GAURAVSHARMA1@GMAIL.COM)(9999882302)(PETITIONER) 
KAPIL SHARMA 
(DHCPROSECUTIONDELHIPOLICE@GMAIL.COM)(9891919168)(RESPONDENT) 

OTHER CASE FILED AGAINST SAME P.S.-FIR NO. 
:(DHAULA KUAN-248/2010) 
BAIL APPLN. 85/2013 FILED BY SHAMSHAD @ 
KHUT (DISPOSED ON : 2013-01-21 ) 
CRL.A. 93/2015 FILED BY USMAN @ KALE & ORS. 
(DISPOSED ON : 2018-01-30 ) 
W.P.(CRL) 1199/2018 FILED BY IQBAL @ BILLI 
(DISPOSED ON : 2018-07-26 ) 
W.P.(CRL) 1484/2018 FILED BY SHAHID @ BILLI 
(DISPOSED ON : 2018-08-31 ) 
W.P.(CRL) 2872/2018 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-01-30 ) 
W.P.(CRL) 1908/2018 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2018-10-10 ) 
W.P.(CRL) 1947/2018 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-01-10 ) 
W.P.(CRL) 2230/2019 FILED BY IQBAL@ BILLI 
(DISPOSED ON : 2019-08-13 ) 
W.P.(CRL) 2628/2019 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-11-07 ) 
W.P.(CRL) 2135/2019 FILED BY KAMRUDDIN @ 
KAMRU (DISPOSED ON : 2022-08-03 ) 
W.P.(CRL) 751/2019 FILED BY USMAN @ KALE 
(DISPOSED ON : 2019-03-13 ) 
W.P.(CRL) 1814/2022 FILED BY USMAN @ KALE 
(DISPOSED ON : 2023-05-11 ) 
W.P.(CRL) 2550/2022 FILED BY KAMRUDDIN @ 
KAMRU @ MOBILE (DISPOSED ON : 2023-05-11 ) 
W.P.(CRL) 3412/2023 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2023-12-07 ) 
W.P.(CRL) 3489/2023 FILED BY KAMARUDIN ALIAS 
KAMRU ALIAS MOBILE (DISPOSED ON : 2023-11-29 
) 
W.P.(CRL) 3043/2023 FILED BY USMAN (DISPOSED 
ON : 2024-07-10 ) 
W.P.(CRL) 3242/2023 FILED BY SHAMSHAD @ 
KHUTKAN (DISPOSED ON : 2023-11-06 ) 
W.P.(CRL) 3842/2023 FILED BY KAMRUDDIN @ 
KAMRU @ MOBILE (DISPOSED ON : 2024-01-04 ) 
W.P.(CRL) 1297/2024 FILED BY SHAMSHAD 
KHUTKAN (DISPOSED ON : 2024-09-13 ) 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt04�
mailto:cmnegi93@gmail.com�


02.04.2025                                                                                        SUPPLEMENTARY CAUSE LIST 
 

19 
 

W.P.(CRL) 1494/2024 FILED BY SHAMSHAD  
@KHUTKAN (DISPOSED ON : 2024-05-17 ) 
W.P.(CRL) 2705/2024 FILED BY USMAN @ KALE 
(DISPOSED ON : 2024-11-25 ) 
W.P.(CRL) 3043/2024 FILED BY SHAMSHAD 
(DISPOSED ON : 2024-10-09 ) 
W.P.(CRL) 3331/2024 FILED BY SHAMSHAD ALIAS 
KHUTKAN (DISPOSED ON : 2024-10-24 ) 
W.P.(CRL) 3540/2024 FILED BY KAMRUDDIN @ 
KAMRU (DISPOSED ON : 2024-11-12 ) 
W.P.(CRL) 3621/2024 FILED BY IQBAL @ BILLI & 
ANR. (DISPOSED ON : 2024-11-20 ) 
W.P.(CRL) 617/2025 FILED BY SHAMSHAD 
@KHUTKAN (DISPOSED ON : 2025-02-21 ) 
W.P.(CRL) 873/2025 FILED BY IQBAL @ BILLI 
(DISPOSED ON : 2025-03-18 ) 
W.P.(CRL) 918/2025 FILED BY SAHID @ BILLI S/O 
KALLU (DISPOSED ON : 2025-03-21 ) 
 
P.S.-FIR NO. :(DHAULA KUAN-248/2010) 

 
 
 
 
 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
01.04.2025. 
 
 
 
 


	n.shubhankar@dhc.nic.in

